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1 think that there should be some coor-
dination between the railway authorities
and the local municipal authorities to

i and blic road system in
m lm,p“beause the first
of the in and also of the public
will be completed by the railway autho-
rities and the later part will be completed
by the municipal authoritics. My question
1s whether the Central Government will
consult the local municipal authorities
to have a comprehensive drainage system
and public road system in the Kharagpur
railway acea ?

SHRI C. K. JAFFER SHARIEF:
Kharagpur is a railway colony. The
whole property in Kharagpur railway
colony more or less belongs to railway.
1 had personally visited the area myself.
We had discussions both with the
railway officials and municipality officials
together. We have suggested that there
should be a comprehensive scheme to meet
the requirements of the area and res-
ponsibility should be fixed as to what the
railwas can 'ook a‘ter and what the mu-
njcipal authorities can take over, main-
ta'n and look after. I think they are at it.

SHRI SATYAGOPAL MISRA:
A large number of railwaymen have to use
Telugu language. I want to know whether
there is any proposal under the consi-
deration of the Government to establish
Telegu as the medium ?

SHRI C. K. JAFFER SHARIEF:
There is alreadv a school existing with
Telugu language and it is doing well.

Confidential Report of Australiam
High Commissioner

+
*256. SHRI CHITTA BASU
SHRI RASHEED MASOOD:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether in a recent despatch ap-
pearing in the Australian newspapers,
the Australian High Commissioner in
India made certain remarks about the
functioning of the Government stating that
a military type of Government is talked
about in certain quarters; and

(b) if so, details thereof and reaction of
the Government with regard thereto?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) Yes, Sir.

(b) An Australian daily “The Age”
published an article by one free lance
Journalist—Laurie Oakes—on l\ovcmbc;
6, 1980, citing excerpts from the despatc
(wlnch was apparently leaked ta Mr.

Qakes) sent by the Australian  Hligh
Commissioner in New Delni—Mr, Gorden
Noel Upton—to his Forcign Office on
October 3, 1980, wherein Mr. Upton is
alleged to have made critical comments
on the performance of the Prime Minister
since she assumed office and dlu&i to
the possibility of a military takespwer

ltnusualfordnplomtoscndnhum
ments to their Governments on the si-
tuation prevailing in the country to which
they are accredited and these asscss-
ments are trecated as confidential. The
Indian High Commissioner in Canberra
has been 1n touch with the Australian
Foreign Office  officials. He had also
written a letter to the Editor of “The
Age” to show that the assessment attri-
buted to Mr. Upton was far from correct.

On the 17th November, 1980, the
Ministry of External Affairs in New Dclhi
were informed by the Department of
Foreign Affairs in Canberra that the
Australian Government  attached the
greatest importance to the relations between
India and Australia, and that they were
concerned over recent  developments,
They have since issued an official press
release expressing their deep regrets for
the embarrassinent this article had caused
in particular to the Prime Minister of
India. The Press Release said that the
High Commissioner had made clear his
constructive concern about the problems
facing India, as he saw them and his
desire to see rclations between Australia
and India continue to develop in a positive
way. They said it was the journalist
who while commenting on the stolen
report had alleged that the Australian
High Commissioner held Mrs. Gandhi
“in low esteem” or *‘had a lack of respect
for her”. In view of the above circums-
tances, Government do not feel any
further action is called for.

SHRI CHITTA BASU: It is clear
from the reply of the Minister that such
assessments have been made by the Aus-
tralian diplomat. The reply says:

“The Indian High Commissioner in
Canberra has been in touch with
the Australjan Foreign Office
oflicials. He had also written a
letter to the Editor of ‘The Age’
to show that the assessment attri-
buted to Mr. Upton was far from
correct.”

May 1 know from the hon. Minister what
other steps have been taken by our Ex-
tcmal Affairs Ministry to inform the

Fublic about the real political
sntuauon our country? Does it not
signify that our External Affairs Ministry’s
Publicity Deparument is not working
satisfactorily abroad?
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SHRI P. V. NARASIMHA RAO :
It bas nothing to do with the question.
The question is in regard to an alleged
report sent by the High Commissioner.
Our High Commisioner asked the Aus-
tralian ign Office and they said: “Yes,
it &s lntx‘e.' Onlyd:'or httll:h r!xrmwd
urpose, he got in touch with their Foreign
gﬂio& Soguthenempapermwhid:
this was published is concerned, he sent a
rejoinder saying that the content of the
despatch attributed to the  Australian
High Commissioner, was wrong. Our
High Commissioner gave his version.

In regard to the general publicity which
our Missions do abroad on matters con-
nected with the Indian Government and
its policies and programmes, I have a
lot of material with me. Many of our
Missions bring out their own publications.
1 can tell the hon. Members all the de-
tails. In fact, in the Consultative Com-
mittee, I have given all these details. If
the Mcembers want, I can place all those
things, the names of the journals, etc. on
the Table of the House.

DR. SUBRAMANIAM SWAMY:
Please record it that we want it.

SHRI CHITTA BASU: Is it a fact
that the way the Government of India
is functioning today, the growing infight
within the ruling party, the non-fulfilment
of the promises made and the consolidation
of power........ (Interruptions)

MR. SPEAKER: No, you cannot ask
a question which does not pertain to this
question.

SHRI CHITTA BASU: Let me frame
the question. You cannot anticipate the
question.

MR. SPEAKER: I am not anticipating.
1 am referring to what you are saying.

SHRI CHITTA BASU: You please
listen to the actual formulation of the
question and then you decide whether
it is pertinent or germane to the question
or not. My grouse against you is that
before I cou'd complete the formulation
of my question, you start objecting......
(Interruptions) May I know whether it is
a fact that the way the Government is
functioning today, with the growing in-
fighting within the ruling party....

MR. SPEAKER: How is it concerned
with the question ?

SHRI CHITTA BASU : Because of the
non-fulfilment of promises and the conso-
lidation of power by repressive measures
and the general deterioration of the law
and order situation, which may create. .
(Intervuptions) It may create an impres-
sion in the minds of the foriegn dignitaries.
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MR. SPEAKER : That is a hypothetical
question.

SHRI CHITTA BASU : If that is so,
what corrective measures the Govern-
ment is taking ?

MR. SPEAKER: Not allowed. This
question does not arisc out of the main
question.

SHRI CHITTA BASU : Mr. Uptoa
made an assessment and it was Mr.
Upton’s right to communicate it to his
Government. My apprehension is that
the cther diplomats in India can have
the same impression, unless the govern-
;ncm is functioning effectively; is it not a
act.

MR. SPEAKER : Not allowed.

SHRI CHITTA BASU : How do you
say this question does not arise out of the
main question ? If you say that, then I
am satisfied. I want your ruling as to
how you have come to this conclusion
that this question does not arise out of the
main question.

MR. SPEAKER: Not allowed.
SHRI CHITTA BASU: Is that the

only remark that vou have to make ?

DR. SUBRAMANIAM SWAMY:
The entire controversy is about what the
Minister has described as an allusion to
military take over in this country. I do
not know what the exact words are,
because he said “alluding’. I want the
Minister to inferm me exactly what the
High Commissioner said.

My view is that the whole matter could
have been taken up with quiet diplomacy.
It is the spokesman of the Ministry of Ex-
ternal Affairs who brought it to the
notice of the Indian press that such a
report has been published in an obscure
newspaper and then it was published in
our country, and that has led to this con-
troversy. Would it not have been more
opportune, better, to have taken it up
quietly with the Australian Government,
if you consider Indo-Australian relations
are of paramount importance, and get its
regreat, rather than this procedure of in-
forming the Indian press through the
spokesman of the External Affairs Mi-
nistry ?

SHRI P. V. NARASIMHA RAQ:
About the first part of the question.
Mr. Upton said :

“In the absence of an effective alter-
native to Mrs. Indira Gandhi®.

It so happens that he has not spared
anyone.



o1 Oral Answers AGRAHAYANA 18, 1802 (SAKA) Oral Answers 22

DR. SUERAMANIAM SWAMY: It

is a stupid comment,

SHRI P. V. NARASIMHA RAO_:
It says: .

“In the absence ofan effective
alternative to Mrs. Gandhi, the
prospect of military take over
was being openly aired in some
quarters, although he (Mr. Upton
himself) felt that the present gene-
ration of army leadership is strongly
opposed toit. It wasin this con-
text that Mr. Upton ventured the
opinion that it (namely, military
take over) cannot be ruled out
in the long run.”,

This is how he put it. I donot have to
make any comment on that,

Coming to the second part, it so happens
that this was taken up as quictly as the
hon. Member suggests; nothirg less quiet
than what he has suggested. Our High
Commissioner quietly went to the Foreign
Office, he quietly asked them whether this
is correct, ... because it was obviously on
the basis of a leaks—a leak could be right,
a leak could be wrong. Thercfore, it was
not proper for him or it would not have
been proper for him, to do anything
before he checked the veracity of what
appeared in the paper.  He was told that
it was ccrrect. Then, he equally quietly
wrote a letter to the paper wherein he
refuted whatever was contuined in the
earlier report.  Here itis quite possible
that our spokesman  was asked by some
pressman  and therefore, he could not
have suppressed it. There is no question
of his going out of the way. Even other-
wise, it is necessary to clarify matters
when such a thing has appeared and has
become the subject matter of controversy
I may also add in this connection that
all this came out as result of a local
controversy in Australia. We neced not
go into that, but I can assure the House
that the reports in regard to the contro-
versy have also appeared in the newspapers.
Therefore, it was notsomuch a direct
leakage or a direct report bzsed on the
report of their High Commissicncr, but
it also had some other overtones of a con-
troversy within that country. Therefore,
in this contextit was not wrong on the
part of our spokesman to have referred to
it because there was nothing to suppress
in it.

PROF." K. K. TEWARY : I would
like to know from the hon. Minister
whether it is a fact that following the
publication of this so-called leakage, Mr.
Atal Bihari Vajpayee, an hon. Member ot
this House, came out in open support of
the agsessment of the report sent by the
Australian High Commissioner here in

India. Is it a fact that scme foreign ra-
tionals in India are in collusion with gome
reactionary and fascist elements in the
country and they are engaged in desta-
bilisation. . ..

(Interruptions)
MR. SPEAKER : No. It is sll right,

' PROF. K. K. TEWARY : Sir, | the
Minister has to reply to this.

SHRI P. V. NARASIMHA RAO
In regard to Mr. Vajpayee’s statement,
I have nothing tosay. He has agreed
with what all Mr. Upton has said. So,
any one could draw his own conclusions.
I have nothing to add.;

PROF. K. K. TEWARY : Mr. Speaker,
Sir, I would like to know whether itis a
fact that Mr. Vajpayee issued a statement
in support of that assessment.

MR. SPEAKLR : Mr. Tcwary, he has
already replicd.

SHRIP. V. NARASIMHA RAO :
I said that Mr. Vajpayee has agreed with
the contents of the report, naturally with
all the contents of the repert. It s for
anyone to draw the  cenclusions.

SHRI CHANDRAJIT YADAV
Anyhow, it is 2 matter of satisfaction that
the Australian Goverrnmuant has (apressod
its regret, and I think the Minister was
also right to say that wuy accredited dip-
lomat is within his right to serd his ¢ ssese-
ment. But the scrious matwer is, how
this report hzg got lezhed cut thore, hiew
the report of the diplimat  lezked out.
How was it possible 2 Did the Govern-
ment take up this matter with the Avs-
tralian Goverrment to fimd out whether
they will make any inquiry «s to whe ther
there was any deliberate aftcmpt ¢n the
part of anybody in the Foreign Minisuy
of Australiatoleak cut this repert pur-
posefully to damige the image of Indiz?

Ancther thing is, I sm sorry that  the
Minister hes  szid, after reading out thet
portion frocm zssessment: ‘I have no com-
ment to make®, I want to say that India
1aving a very long tradition of naticnal
movement where people have been fully
involved at all stages, I can say that Indian
democracy in spite of all difficulties, is
taking strong rcots znd thercfore, there
is no danger or any kind of military rule,
The Minister should not say that he has
no observaticn to make on this.

SHRI P.V. NARASIMHA RAO: 1
m sorry this has been misinterpreted.
I was not on the point of answering Mr,
Upton. I only said within quotes what
he has written because the hon. Menker
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[Shri P. V. Narasimha Rao]

wanted to know what was written on that
particular matter. T have just said what
was written within quotes. Ifit is a ques-
tion of answering him, I can certainly
answer point by point. I need not to do
it because my High Commissioner has
already done it.

SHRI CHANDRAJIT YADAV :
The High Commissioner has done it,
but you are replying to questions in the
highest forum of the nation. You should
also say if there is any foundation.

SHRI P. V. NARASIMHA RAO :
If it i« a question of commenting
on what Mr. Upton said, I refute
everything that he has said because
cverything is based on mis-information,
miscalculation and wrong asesment.
That is, of course, there, but the point is
that the question is ahout something
clse. So, I confine myself to answering
the point that was asked and nothing
more.

S$» far as e other point raissd by the
hon. Member is concerned, on this very
question our High C)mmissioner, quietly
again, mide enquiries and he was told
citegorically that it was not a deliberate
leak, and that their Foreign Oflice was not
responsible for this,
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SHRI NIREN GHOSH : You said
that the Australian Government have
stated that it was not a deliberate leak,
that on enquiry you were told so. Are
you satisfied with this reply ? How can
it be ? Has the Australian Government
conducted any enquiry into this ?
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MR, SPEAKER : He has slrendy
replied,
SHRI NIREN GHOSH : D) you think

that in this vast mlti-national country,
there can be a m'litary takeover ?

MR.SPEAKER : Hehas already replied
to that question,

f&F the majority of the Indian people have

voted for Mrs. Gandhi and have got
faith in her,
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the majority of the Indian people have
voted for Mrs. Gandhi and have got faith
in her.
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-.
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) and (b) The Indian Railways
Act is being revised with a view tobnngmg
itin line with the present day circums-
tances.

(c) The Draft Railways Billfor amen-
ding the existing Indian Railways Act
will be introduced in Parliament as soon
as the review is completed.
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